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NOTICE

1

With the approval of the Competent Authority, the last date of submission of the

application in the prescribed Proforma, along with requisite enclosures, for engagement to the
post of Consultant IT in National Green Tribunal, Principal Bench, New Delhi, is hereby
extended upto 15.03.2024.

(Ankit Singla)
Registrar General
Copy to:
1. PS to Hon'ble Chairperson
2. PA to Registrar General, NGT (PB), New Delhi
3. Ld. Deputy Registrar, NGT (PB), New Delhi
4. Ld. Assistant Registrar, NGT (PB), New Delhi
5. The Director, Policy and Law Division, Ministry of Environment, Forest & Climate

7.

8
9
1

Change, Government of India, IPB, Jor Bagh, New Delhi

- The Pay & Accounts Officer, Ministry of Environment, Forest and Climate Change, Indira

Paryavaran Bhawan, Jor Bagh Road, New Delhi-3 (with a request to upload on the
website)

DBDO, NGT (PB), New Delhi

Computer Section for uploading on NGT website,

Concerned File.

0. Guard file (Admn),

(AnkitSingla)
Registrar General



